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Title: Need to conduct a CBI enquiry into the alleged allocation of Coal Blocks in the country through Proper bidding.
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MR. CHAIRMAN : The hon. Minister has already explained that.
...(Interruptions)
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MR. CHAIRMAN: Hon. Member, please listen. Whatever you are raising, already the Minister has explained that. He has
already mentioned that C&AG has given some statement. Therefore, I do not think that it is necessary to mention it.

...(Interruptions)
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MR. CHAIRMAN: Please conclude. Don't bring it. Already the hon. Minister has explained about it. You generally tell
whatever you want to.

...(Interruptions)
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MR. CHAIRMAN: That is all, whatever you said is over.
Shri Rajendra Agrawal.
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